THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,22nd October 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE SANJAY KUMAR MEDHI
HONOURABLE MR. JUSTICE MANISH CHOUDHURY

COURT NO: 14
[DIVISION BENCH
RESPECTIVE SINGLE BENCHES WILL SIT
AFTER RISING FROM THIS BENCH
COURT PROCEEDINGS WILL BE CONDUCTED
THROUGH HYBRID MODE]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1  WP(C)/5608/2021 M/A WELKIN PROMOTERS PRIVATE LTD. MR G RAHUL SC, PNB
B/O AND ANR. MR. D M NATH
Versus
THE PUNJAB NATIONAL BANK AND 2
ORS.
ADMISSION
2 WA/266/2021 AGRIM INFRA PROJECTS PVT. LTD. MR. S C BISWAS GA, ASSAM
B/O Versus MR. A K DAS SC,GMDA
THE STATE OF ASSAM AND 4 ORS. MR. P S BISWAS
MR. U GOSWAMI
MR. S BANERJEE
3 WA/267/2021 AGRIM INFRA PROJECTS PVT. LTD. MR. S C BISWAS GA, ASSAM
B/O Versus MR. A K DAS SC,GMDA
THE STATE OF ASSAM AND 4 ORS. MR. P S BISWAS
MR. S BANERJEE
LEAVE NOTE OF ADVOCATES FOR 22/10/2021
1) MR. O P BHATI 04-10-2021 To  30-10-2021
2) MR B K SINGH 25-10-2021 To  29-10-2021
3) MR. N ] GOGOI 25-10-2021 To  31-10-2021
4) MR. N ANAND 09-10-2021 To  25-10-2021
5) MR. A BHATTACHARYA 14-10-2021 To  26-10-2021
6) MR M BHATTACHARYA 14-10-2021 To 26-10-2021
)

MR S SARMA 25-10-2021 To 12-11-2021
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,22nd October 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE SANJAY KUMAR MEDHI
COURT NO: 14
[CIVIL BENCH
COURT PROCEEDINGS WILL BE CONDUCTED
THROUGH HYBRID MODE]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)
1 Bail AppIn./2877/2021 SOMESWAR NATH MR. R PHUKAN PP, ASSAM
B/O Versus MR. P TALUKDAR
THE STATE OF ASSAM
2 Bail AppIn./2898/2021 KRISHNA KUMAR TALUKDAR @ KRISHNA MR. N BORAH PP, ASSAM
B/O KAMAL TALUKDAR MR H MAZUMDER
Versus MR P K BORA
THE STATE OF ASSAM
3 Bail AppIn./2910/2021 AKAN SAIKIA @ JAYGESWAR SAIKIA MR. N BORAH PP, ASSAM
B/O Versus MR. B BORAH
THE STATE OF ASSAM MR P K BORA
MOTION
4  Tr.P.(C)./48/2021 THE MANAGING DIRECTOR AND 3 ORS. MR. P KROY GA, AP
B/O Versus MR. S K CHAKRABORTY
LARBIN NASI AND 2 ORS.
5 Tr.P.(C)./49/2021 THE GENERAL MANAGER (REGION) MR. P K ROY GA, AP
B/O Versus MR. S K CHAKRABORTY
KAMAL KISHORE TAPARIA AND 3 ORS.
6 Tr.P.(C)./50/2021 THE GENERAL MANAGER (REGION) AND MR. P K ROY GA, AP
B/O ANR. MR. S K CHAKRABORTY
Versus
THE JANG LARGE SIZED MULTIPURPOSE
CO OPERATIVE SOCIETY LTD. AND 3
ORS.
7 Tr.P.(C)./51/2021 THE FOOD CORPORATION OF INDIA MR. P K ROY GA, AP
B/O Versus MR. S K CHAKRABORTY
M/S ERA PDS NOMINEE AND CARRIAGE
AGENCY, ROING AND 2 ORS.
8 Tr.P.(C)./52/2021 GENERAL MANAGER (REGION) FOOD MR. P K ROY GA, AP
B/O CORPORATION OF INDIA AND ANR. MR. S K CHAKRABORTY
Versus
M/S K.G.B. ENTERPRISE AND 5 ORS.
9 Tr.P.(C)./53/2021 THE MANAGING DIRECTOR, FOOD MR. P K ROY GA, AP
B/O CORPORATION OF INDIA AND 3 ORS. MR. S K CHAKRABORTY
Versus

LARBIN NASI AND 2 ORS.
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10 Tr.P.(C)./54/2021 THE GENERAL MANAGER (REGION) MR. P K ROY GA, AP
B/O FOOD CORPORATION OF INDIA AND MR. S K CHAKRABORTY
ANR.
Versus
THE TAWANG LARGE SIZED
MULTIPURPOSE CO OPERATIVE SOCIETY
LTD. AND 3 ORS.
11  WP(C)/5538/2021 HEMLATA KHANIKAR @ HEMALATA MR. P J SAIKIA SC, HEALTH
B/O KHANIKAR MR. P BORDOLOI
Versus MS M NIROLA
THE STATE OF ASSAM AND 2 ORS
12 WP(C)/5564/2021 PRAKASH BAISHYA AND 174 ORS MR. A R SIKDAR SC, SEC. EDU.
B/O Versus MR. A MANNAF GA, ASSAM
THE STATE OF ASSAM AND 5 ORS MD A S ALI
13 WP(C)/5594/2021 RANA CONNSTRUCTION AND ENGINEERS MR. B C DAS GA, ASSAM
B/O PVT. LTD. MR D N BHATTACHARYYA SC, REVENUE
Versus
THE STATE OF ASSAM AND 2 ORS
14 WP(C)/5602/2021 M/S AXIS CLOUD MR. A SARMA SC, AGRI. DEPARTMENT
B/O Versus MR. K KALITA
THE STATE OF ASSAM AND ANR MR H KALITA
15 WP(C)/5603/2021 RONGPUR CO OPERATIVE SOCIETY LTD MR. M U MAHMUD GA, ASSAM
B/O AND 2 ORS MR S H MAHMUD
Versus MS N BORDOLOI
THE STATE OF ASSAM AND 4 ORS MS. P DEVI
16 WP(C)/5604/2021 GUNAKANTA TAYE @ GUNAKAR TAYE MR. | CHOUDHURY GA, ASSAM
B/O AND ANR MR. T HUSSAIN SC, REVENUE
Versus
THE STATE OF ASSAM AND 4 ORS
17 WP(C)/5605/2021 KRISHNA ENTERPRISE AND ANR. MR K TALUKDAR SC, AGRI. DEPARTMENT
B/O Versus
THE STATE OF ASSAM AND ANR.
18 WP(C)/5606/2021 M/S PANCHGRAM FISHERY CO MR. M BHAGABATI GA, ASSAM
B/O OPERATIVE SOCIETY LTD., MS. B TALUKDAR
Versus MR K PUJARI
THE ASSAM FISHERIES DEVELOPMENT
CORPORATION LIMITED AND 3 ORS.
ORDERS
19 WP(C)/5576/2021 ALL ASSAM DISTRIBUTORS OF ROAD MR A ATREYA SC, TRANSPORT
FIXED SAFETY EQUIPMENTS SOCIETY AND ANR.
Versus
THE STATE OF ASSAM AND 3 ORS.
LEAVE NOTE OF ADVOCATES FOR 22/10/2021
1) MR. O P BHATI 04-10-2021 To  30-10-2021
2) MR B K SINGH 25-10-2021 To  29-10-2021
3) MR. N ] GOGOI 25-10-2021 To  31-10-2021
4) MR. N ANAND 09-10-2021 To  25-10-2021
5) MR. A BHATTACHARYA 14-10-2021 To  26-10-2021
6) MR M BHATTACHARYA 14-10-2021 To  26-10-2021
7) MR S SARMA 25-10-2021 To 12-11-2021
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,22nd October 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE MANISH CHOUDHURY
COURT NO: 16
[CRIMINAL SINGLE BENCH
COURT PROCEEDINGS WILL BE CONDUCTED
THROUGH HYBRID MODE]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)
1 Bail AppIn./2794/2021 AHIDUR RAHMAN MR | RAFIQUE PP, ASSAM
B/O Versus MS. M MEDHI
THE STATE OF ASSAM MS. S DEVI
2 Bail AppIn./2855/2021 RAJ KUMAR SAH MR. B P BORAH PP, ASSAM
B/O Versus MR P ] DUTTA
THE STATE OF ASSAM MR R S RONGHANG
3 Bail AppIn./2864/2021 KHANDAKAR NUR ALOM MR. S RANA PP, ASSAM
B/O Versus
THE STATE OF ASSAM
4 Bail AppIn./2869/2021 ABDUL JALIL MR | RAFIQUE PP, ASSAM
B/O Versus MR. M K SHARMA
THE STATE OF ASSAM MS. M MEDHI
MS. S DEVI
5 Bail AppIn./2890/2021 AZIZUR RAHMAN MR. S MUNIR PP, ASSAM
B/O Versus
THE STATE OF ASSAM
6 Bail AppIn./2911/2021 RAJIV DAS MR. S KALITA PP, ASSAM
FIXED Versus MR P DAS
THE STATE OF ASSAM
7  Bail AppIn./2912/2021 JAYANTA HALOI MR P SHARMAH PP, ASSAM
B/O Versus MR P SONOWAL
THE STATE OF ASSAM MR S B SINHA
MR. A DEKA
8 Bail AppIn./2913/2021 POTIJUR @ FOTIJUR RAHMAN BARBHUIYA MR F Z MAZUMDER PP, ASSAM
FIXED Versus
THE STATE OF ASSAM
9 Bail AppIn./2917/2021 RAJIB GOSWAMI AND ANR. MR. K BORUAH PP, ASSAM
B/O Versus MR. M ALOM
THE STATE OF ASSAM
10 Bail AppIn./2918/2021 RAJKANYA BARUAH MR. D GAGAI PP, ASSAM
B/O Versus MR. D K BAIDYA
THE STATE OF ASSAM MR. V A CHOWDHURY
MR. R BARTHAKUR
11 Bail AppIn./2921/2021 SUBHASH DAS MR. A CHAMUAH PP, ASSAM
B/O Versus MISS. R BORAH
THE STATE OF ASSAM MR. T MADHUKALLYA
12 Bail AppIn./2923/2021 RASHINDRA PAUL MR. K SINGHA PP, ASSAM

B/O

Versus
THE STATE OF ASSAM

MR. A ] HAZARIKA
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13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

Bail Appln./2927/2021
B/O

Bail AppIn./2935/2021
B/O

Bail AppIn./2936/2021
B/O

Bail AppIn./2937/2021
B/O

Bail Appln./2938/2021
B/O

Bail AppIn./2942/2021
B/O

Bail AppIn./2946/2021
B/O

Bail Appln./2947/2021
B/O

Bail Appln./2948/2021
B/O

Bail AppIn./2949/2021
B/O

AB/3288/2021
B/O

AB/3356/2021
FIXED

AB/3361/2021
B/O

AB/3387/2021
B/O

AB/3393/2021
B/O

AB/3399/2021
B/O

AB/3419/2021
B/O

AB/3421/2021
B/O

AB/3423/2021
B/O

AB/3440/2021
B/O

NABA DEEP ROY
Versus
THE STATE OF ASSAM

MD. ABUL KALAM
Versus
THE STATE OF ASSAM

RAMJANUL MOBARAK
Versus
THE STATE OF ASSAM

DEBORSHI BORA
Versus
THE STATE OF ASSAM

DARPAN JYOTI BORA
Versus
THE STATE OF ASSAM

PRADIP MAZUMDAR
Versus
THE STATE OF ASSAM

NURUL ISLAM @ NURUDDIN
Versus
THE STATE OF ASSAM

SUMIT TANTI AND 3 ORS.
Versus
THE STATE OF ASSAM

SAMSAD ALAM @ MD. SAMSAD ALOM

Versus
THE STATE OF ASSAM

FALU MIYA
Versus
THE STATE OF ASSAM

MOTION
IMRAN HUSSAIN MOLLA AND 2 ORS

Versus
THE STATE OF ASSAM

RAJDIP BHUYAN
Versus
THE STATE OF ASSAM

SAJIDA BEGUM
Versus
THE STATE OF ASSAM

BHARAT SHAW AND ANR
Versus
THE STATE OF ASSAM

LAKHI PANIKA AND 7 ORS
Versus
THE STATE OF ASSAM

LALIT RAJ AND 2 ORS
Versus
THE STATE OF ASSAM

FARIDUR RAHMAN @ MUNNA
Versus
THE STATE OF ASSAM

MOKBUL HUSSAIN AND ANR
Versus
THE STATE OF ASSAM

MD. RITUMONI HUSSAIN
Versus
THE STATE OF ASSAM

DEVEN SINGH @ DEVENDRA SINGH AND

3 ORS.
Versus
THE STATE OF ASSAM

MR. B M CHOUDHURY
MR. U CHOUDHURY

MR. B M CHOUDHURY
MR. U CHOUDHURY

MR B P BORAH
MR P ) DUTTA

MR. B M CHOUDHURY
MR. U CHOUDHURY

MR. M BISWAS
MS S KAKATI

MR. B CHOWDHURY
MR N AHMED

MR. K BORUAH
MR. M ALOM

MR M AHMED
MR R A AHMED

MR. N HAQUE
MR M HUSSAIN

MR. S C BISWAS
MR. F A HASSAN
MS A BORAH
MS. ] GHOSH
MR. U GOSWAMI

MR. P K SARMA
MS M KAKOTY

MS. B BHUYAN
MS R SAHIN

MR | RAFIQUE
MR. M K SHARMA
MS. M MEDHI

MR B P BORAH
MR P ) DUTTA
MR R S RONGHANG

MR. K BORUAH
MR. M ALOM

MR. K BORUAH
MR. M ALOM

MR S H SIKDAR

MRS. B GOGOI
MR G CHAMUAH

MRS. B GOGOI
MR G CHAMUAH

MR. A CHAUDHURY
MR. P K DAS

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR B P BORAH

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

AB/3443/2021
B/O

AB/3444/2021
B/O

AB/3445/2021
B/O

AB/3446/2021
B/O

AB/3447/2021
B/O

AB/3448/2021
B/O

AB/3449/2021
B/O

AB/3450/2021
B/O

AB/3451/2021
B/O

AB/3452/2021
B/O

AB/3453/2021
B/O

AB/3454/2021
B/O

AB/3455/2021
B/O

Bail AppIn./2298/2021
FIXED

Bail AppIn./2360/2021
B/O

Bail AppIn./2438/2021
FIXED

Bail Appln./2478/2021
FIXED

Bail AppIn./2624/2021
FIXED

Bail AppIn./2681/2021
FIXED

NIRMAL KUMAR GOLCHHA

Versus
THE STATE OF ASSAM

ISUB ALI @ YOUSUF ALI
Versus
THE STATE OF ASSAM

SHREYANSH KUMAR GOLCHHA

Versus
THE STATE OF ASSAM

HABIBUR RAHMAN
Versus
THE STATE OF ASSAM

DEEPTANSHU PARASHAR AND 3 ORS.

Versus
THE STATE OF ASSAM

RAJ AGARWAL
Versus
THE STATE OF ASSAM

NAZRUL HUSSAIN CHOUDHURY

Versus
THE STATE OF ASSAM

TANAY KASHYAP
Versus
THE STATE OF ASSAM

FULMATI BASSUMATARY AND ANR.

Versus
THE STATE OF ASSAM

SHUKUR ALI AND 3 ORS.
Versus
THE STATE OF ASSAM

ANIRBAN BASU
Versus
THE STATE OF ASSAM

MRIDUL DUTTA
Versus
THE STATE OF ASSAM

MD. MANNAF ALI
Versus
THE STATE OF ASSAM

BAIL HEARING (BA)

MONOR UDDIN LASKAR
Versus
THE STATE OF ASSAM

MUSSTT. RABIA BEGUM
Versus

THE STATE OF ASSAM

TAPAN DADHARA
Versus

THE STATE OF ASSAM

RAJESH RAHANG @ RAJESH RONGHANG

Versus
THE STATE OF ASSAM

NIHAR PRASAD SHARMA
Versus
THE STATE OF ASSAM

MD. AKHTARUL ISLAM
Versus
THE STATE OF ASSAM

MR. B K MAHAJAN
MR. A CHAUDHURY
MR. P K DAS

MR. D BORA

MR. N MAHAJAN

MR. A AWAL
MR. N AHMED
MR R A AHMED

MR. B K MAHAJAN
MR. A CHAUDHURY
MR. P K DAS

MR. N MAHAJAN

MR. S MUNIR

MR T H HAZARIKA
MR M CHETIA

MR A RASHID

MR. K [SLAM

MR N AHMED

MS. M M KOTOKY

MR. A CHAUDHURY
MR. P K DAS

MR. N ALAM R K

MS G DAS

MR M BEZBARUAH
MR S KHOUND

MR. B CHOWDHURY
MR N AHMED

MR. D K BAIDYA

MR B SHARMA
MR S SHARMA

MR. P K MUNIR
MR. A GAYAN

MR. A M BARBHUIYA
MR. J N ISLAM
MS A BEGUM

MR N AHMED

MD. M H CHOUDHURY
MRS. L N CHOUDHURY
MR. V ACHUMI

MR. M K CHOUDHURY

MR. M SAIKIA

MR S N SARMA SENIOR
ADVOCATE
MR U S BORGOHAIN

MR M HOQUE
MD A WADUD
MS S DEVI

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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52

53

54

55

56

57

58

59

60

61

62

63

64

65

66

67

68

69

70

Bail Appln./2732/2021
FIXED

Bail AppIn./2738/2021
FIXED

Bail AppIn./2759/2021
FIXED

Bail AppIn./2800/2021
FIXED

Bail Appln./2836/2021
FIXED

Bail AppIn./2874/2021
FIXED

Bail AppIn./2881/2021
FIXED

Bail Appln./2925/2021
FIXED

Bail Appln./2931/2021
FIXED

AB/2214/2021

AB/2530/2021

AB/2757/2021

AB/2916/2021

WITH
Bail AppIn./2642/2021

WITH
AB/2734/2021

WITH
AB/2917/2021

AB/3051/2021

AB/3055/2021

FIXED

AB/3087/2021

MUSSTT AFSANA BEGUM
Versus
THE STATE OF ASSAM

SAHADAT ZAMAN AND 4 ORS
Versus
THE STATE OF ASSAM

SADDAM HUSSAIN
Versus
THE STATE OF ASSAM

MD. ISMAIL ALI
Versus

THE STATE OF ASSAM

MUSLEM ALI
Versus

THE STATE OF ASSAM

RAMANATH BARMAN
Versus

THE STATE OF ASSAM

SHAHJAMAL ALI @ SHAJAMAL ALI
Versus
THE STATE OF ASSAM

PRANJAL KR. BORA @ PRANJAL BORAH

Versus
THE STATE OF ASSAM
RANJIT KUMAR DAS
Versus
THE STATE OF ASSAM

BAIL HEARING

ABU BOKKAR
Versus
THE STATE OF ASSAM

SANTOSH CHANGMAI
Versus
THE STATE OF ASSAM

JAYANTA KR. DAS
Versus
THE STATE OF ASSAM

JAMAL BADSHA AND 3 ORS
Versus
THE STATE OF ASSAM

JAHIRUL ISLAM @ BADRUL
Versus
THE STATE OF ASSAM

SULTAN ALI AHMED
Versus
THE STATE OF ASSAM

JAYNAL ABEDIN AND 2 ORS
Versus
THE STATE OF ASSAM

ALABAHASH ALI AND 3 ORS
Versus
THE STATE OF ASSAM

BIREN BORAH
Versus
THE STATE OF ASSAM

SHARAT CH PANJIKAR AND 2 ORS
Versus
THE STATE OF ASSAM

MR. T ) MAHANTA
MR. P P DUTTA
MR T GOGOI

MR B S DEKA

MD. A A KHAN
MR. J ALI
MD B HUSSAIN

MRS. K DEVI
MS S A KHALIFA

MR. B K BHAGAWATI
MS K KALITA

MR. N UDDIN
MR. M ISLAM
MR. A H MONDAL

MR. S C BISWAS
L CHOUDHURY
MR. U GOSWAMI
MS. R DEVI

MR. S C BISWAS
MS A DAS

MS A BORAH
MS. ] GHOSH
MR. A K DAS

MR. A GOYAL
MR. A CHOUDHURY

MS. S B CHOUDHURY

MR. L R MAZUMDER
MR. A Z AHMED

MR. U DUTTA
MS. R R SAIKIA

MS. T SOM
MR. P TELI

MR. A CHAUDHURY
MR. T K MISRA

MR. A CHAUDHURY
MR. P K DAS

MR. D BORA

MR. N MAHAJAN

MR. A CHAUDHURY
MR. T K MISRA

MR. A CHAUDHURY
MR. T K MISRA

MR. B CHOWDHURY
MR. S R ISLAM

MR. B M CHOUDHURY
MR. U CHOUDHURY

MR. T ] MAHANTA

MS. P BHATTACHARYA
MR. A BORUA

MR B S DEKA

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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71 AB/3202/2021 AMANUL HAQUE @ AMANUL ALI MR A K AZAD PP, ASSAM

FIXED Versus
THE STATE OF ASSAM
72 AB/3224/2021 MUSKUR HUSSAIN AND 3 ORS MR DEBA KUMAR DAS PP, ASSAM
FIXED Versus MS. P BHUYAN
THE STATE OF ASSAM
73 AB/3229/2021 MAINUL ISLAM AND 5 ORS MR DEBA KUMAR DAS PP, ASSAM
FIXED Versus MS. P BHUYAN
THE STATE OF ASSAM
74 AB/3431/2021 MOTIRAM BORAH AND ANR MR S M ABDULLAH P PP, ASSAM
B/O Versus MR D SAIKIA

THE STATE OF ASSAM

LEAVE NOTE OF ADVOCATES FOR 22/10/2021

1) MR. O P BHATI 04-10-2021 To  30-10-2021
2) MR B K SINGH 25-10-2021 To  29-10-2021
3) MR. N ] GOGOI 25-10-2021 To  31-10-2021
4) MR. N ANAND 09-10-2021 To  25-10-2021
5) MR. A BHATTACHARYA 14-10-2021 To  26-10-2021
6) MR M BHATTACHARYA 14-10-2021 To  26-10-2021
7) MR S SARMA 25-10-2021 To 12-11-2021
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